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MINUTES OF THE MEETING No. 42/14 dated  held on 15.1.2014  (held on 17.1.2014) UNDER  THE CHAIRMANSHIP OF  Shri  V.K. Srivastava, Addl. DGFT
                               
LIST OF OFFICERS PRESENT IN THE MEETING  IS GIVEN BELOW:- 
 
1.         Shri Nand Lal,  Sr. Development Officer, Department of Industrial Policy and Promotion, Udyog Bhawan, New Delhi
 
2.         Shri O.P. Sharma, Jt. Industrial  Adviser, Deptt. of C&PC(Chem.Div), Shastri
Bhavan, New Delhi
 
3.         Shri Daya Shankar, Dy.Director General of Foreign Trade, Norms Committee-IV, Office of DGFT, Udyog Bhawan, New Delhi
 
 
The Committee first considered minutes of the NC Meeting No.40
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for confirmation and confirmed and adopted the same without any change.
 
 
 

Office of Directorate General of Foreign Trade 
New Delhi -0

------------------------------------------------------------------------------
Para 4.7 Decision(DRAFT)

MEETING NUMBER : 42/83-ALC1/2013 MEETING DATE : 15.01.2014
 

1

Case No.:34/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00953/AM13/ RLA File :17/24/040/00054/AM13/ Lic.No/Date:1710005165
14.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/78/2012-Ch.II   dated 16.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Product 4806
(Polyoxyethylene Iso-
tridecyl Alcohol)
(Colourless clear to pale
yellow clear liquid)

1 Kg 1. Tridecyl Alcohol (Iso-tridecyl
Alcohol) (Colourless clear
liquid)
 
2. Ethylene Oxide (Colourless
clear liquid)

0.431 Kg
 
 
 
0.568 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

2

Case No.:35/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00954/AM13/ RLA File :17/24/040/00055/AM13/ Lic.No/Date:1710005166
14.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/69/2011-Ch.II   dated 16.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Product-4808
(Polyoxyethylene Isotridecyl
Alcohol) (Colourless clear
to pale yellow clear liquid)

1 Kg 1. Tridecyl Alcohol (Iso-tridecyl
Alcohol) (Colourless clear
liquid)
 
2. Ethylene Oxide (Colourless
clear liquid)

0.362 Kg
 
 
 
0.637 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

3

Case No.:40/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00959/AM13/ RLA File :17/24/040/00052/AM13/ Lic.No/Date:1710005163
14.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/69/2011-Ch.II   dated 16.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Product-BNE-30
(Polyoxyethylene (3) Beta
Naphthol) (Brown Coloured
 liquid)

1 Kg 1. Ethylene Oxide (Colourless
clear liquid)
 
2. Beta Naphthol (Light Brown,
crystalline solid)

0.478 Kg
 
 
0.521 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

4

Case No.:41/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00960/AM13/ RLA File :17/24/040/00053/AM13/ Lic.No/Date:1710005164
14.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/69/2011-Ch.II   dated 16.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Product-8602
(Polyoxyethylene Fatty
Amine) (Appearance:
Yellow to light brown liquid)

1 Kg 1. Ethylene Oxide (Colourless
clear liquid)
 
2. Coco Amine (Appearance
Flakes)

0.295 Kg
 
 
0.705 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

5

Case No.:35/44/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case withdrawn

HQ File :01/83/050/00834/AM13/ RLA File :17/24/040/00074/AM13/ Lic.No/Date:1710005212
24.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda. The Committee obtained that this case has already been ratified in Meeting No.39/83 dated 25.12.2013.  Committee decided to withdrawn the case from agenda.   
 

6

Case No.:16/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00935/AM13/ RLA File :17/24/040/00072/AM13/ Lic.No/Date:1710005211
24.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/69/2011-Ch.II   dated 16.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Product-2707
(Polyethylene Glycol Lauryl
Ether) (Appearance: Liquid)

1 Kg 1. Ethylene Oxide (Colourless
clear liquid)
 
2. Lauryl Alcohol (Lauryl
Myristyl Alcohol) (Colourless
clear insoluble liquid)

0.629 Kg
 
 
0.392 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

7

Case No.:18/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00937/AM13/ RLA File :17/24/040/00070/AM13/ Lic.No/Date:1710005209
24.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/69/2011-Ch.II   dated 16.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Product-48-BD-70
(Polyoxyethylene Tridecyl
Alcohol (Appearance:
Colourless clear liquid)

1 Kg 1. Ethylene Oxide (Colourless
clear liquid)
 
2. Tridecyl Alcohol (Iso
Tridecanol) (Colourless clear
liquid)

0.677 Kg
 
 
0.122 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

8

Case No.:19/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00938/AM13/ RLA File :17/24/040/00066/AM13/ Lic.No/Date:1710005205
24.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/69/2011-Ch.II   dated 16.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Product-4610 (Tallow
Amine Ethoxylate)
(Appearance Brownish
Yellow liquid)

1 Kg 1. Ethylene Oxide (Colourless
clear liquid)
 
2. Tallow Amine (Liquid at 50
deg C.)

0.619 Kg
 
 
0.380 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

9

Case No.:48/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00967/AM13/ RLA File :17/24/040/00063/AM13/ Lic.No/Date:1710005203
24.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/69/2011-Ch.II   dated 16.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Ceteareth-25 (Cetostearyl
alcohol Ethoxylate 30
Ethylene Oxide)
(Appearance: White to off
white flakes)

1 Kg 1. Ethylene Oxide (Colourless
clear liquid)
 
2. Cetostearyl Alcohol (off
white flakes)

0.834 Kg
 
 
0.166 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

10

Case No.:49/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00968/AM13/ RLA File :17/24/040/00068/AM13/ Lic.No/Date:1710005207
24.01.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

11

Case No.:50/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00969/AM13/ RLA File :17/24/040/00071/AM13/ Lic.No/Date:1710005210
24.01.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

12

Case No.:52/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00971/AM13/ RLA File :17/24/040/00069/AM13/ Lic.No/Date:1710005208
24.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/69/2011-Ch.II   dated 16.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Product-10-BI
Polyethylene Glycol (38)
Castor Oil) (Appearance
Yellow coloured liquid)

1 Kg 1. Ethylene Oxide (Colourless
clear liquid)
 
 

0.647 Kg
 
 
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

13

Case No.:44/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00963/AM13/ RLA File :17/24/040/00083/AM13/ Lic.No/Date:1710005223
31.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/78/2012-Ch.II   dated 16.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Product-4803 (Fatty
Alcohol Ethoxylated)

1 Kg 1. Ethylene Oxide
 
2. Tridedyl Alcohol (Iso
Tridecyl Alcohol)

0.354 Kg
 
 
0.645 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

14

Case No.:45/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00964/AM13/ RLA File :17/24/040/00082/AM13/ Lic.No/Date:1710005222
31.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/69/2011-Ch.II   dated 16.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Gastal-TDA-9
(Polyethylene Glycol
Tridecyl Ether 9 Ethylene
Oxide) (Tridecyl Alcohol 9
Mole Ethoxylate)
(Appearance: Water White
liquid)

1 Kg 1. Ethylene Oxide (Colourless
clear liquid)
 
2. Tridecyl Alcohol (Iso
Tridecanol) (Colourless clear
liquid)

0.664 Kg
 
 
0.335 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

15

Case No.:61/5/83-ALC1/2013 Party Name:ARIES DYE CHEM INDUSTRIES, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00069/AM14/ RLA File :08/24/040/00400/AM13/ Lic.No/Date:0810118473
18.02.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. TA (C&PC) Chemicals to issue D/L for central excise data on 6.9.2013. . Reminder letter issued by this office on 17.12.2013. The case is re-listed for 12.2.2014.
 

16

Case No.:57/26/83-ALC1/2013 Party Name:CROPNOSYS (INDIA) PRIVATE LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00380/AM14/ RLA File :03/94/040/00010/AM14/ Lic.No/Date:0310730970
10.04.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

17

Case No.:9/17/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00182/AM14/ RLA File :17/24/040/00007/AM14/ Lic.No/Date:1710005291
18.04.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

18

Case No.:76/17/83-ALC1/2013 Party Name:PIDILITE INDUSTRIES LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00249/AM14/ RLA File :03/95/040/01038/AM13/ Lic.No/Date:0310731873
18.04.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder issued on 17.12.2013 . The case is re-listed for 12.2.2014.
 

19

Case No.:13/17/83-ALC1/2013 Party Name:BANCO GASKETS (INDIA) LTD Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00186/AM14/ RLA File :34/24/040/00002/AM14/ Lic.No/Date:3410036676
19.04.2013

Defer Date:12.02.2014

Decision :D/L dated 23.9.2013 issued by DIPP followed by reminder dated 6.1.2014 issued by this office. The case is re-listed for 12.2.2014.
 

20

Case No.:1/5/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00009/AM14/ RLA File :17/24/040/00005/AM14/ Lic.No/Date:1710005295
22.04.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 12.2.2014.
 

21

Case No.:2/5/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00010/AM14/ RLA File :17/24/040/00006/AM14/ Lic.No/Date:1710005296
22.04.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 12.2.2014.
 

22

Case No.:3/5/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00011/AM14/ RLA File :17/24/040/00008/AM14/ Lic.No/Date:1710005297
22.04.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 12.2.2014.
 

23

Case No.:18/17/83-ALC1/2013 Party Name:ARIES DYE CHEM INDUSTRIES, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00191/AM14/ RLA File :08/24/040/00002/AM14/ Lic.No/Date:0810120486
25.04.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. Committee decided to call for Central Excise Data duly certified by Central Excise from firm. E-mail issued on 6.9.2013 Reminder issued on 17.12.2013. The case is re-listed for 12.2.2014.
 

24

Case No.:88/5/83-ALC1/2013 Party Name:JELL PHARMACEUTICALS PVT. LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00096/AM14/ RLA File :03/94/040/00535/AM13/ Lic.No/Date:0310732741
29.04.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and noted that reply from the firm has been received and sent to DIPP on 15.1.2014. The case is re-listed for 12.2.2014.
 

25

Case No.:22/17/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00195/AM14/ RLA File :17/24/040/00011/AM14/ Lic.No/Date:1710005304
30.04.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div.). Re-listed for 12.2.2014.
 

26

Case No.:59/17/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00232/AM14/ RLA File :17/24/040/00012/AM14/ Lic.No/Date:1710005305
30.04.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div.). Re-listed for 12.2.2014.
 

27

Case No.:77/26/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00400/AM14/ RLA File :05/23/040/00006/AM14/ Lic.No/Date:0510353071
03.05.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and deferred the case. Re-listed for 12.2.2014
 

28

Case No.:25/17/83-ALC1/2013 Party Name:PERFECT COLOURANTS AND PLASTICS PVT LTD Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00198/AM14/ RLA File :34/24/040/00025/AM14/ Lic.No/Date:3410036804
07.05.2013

Defer Date:12.02.2014

Decision :D/L dated 11.10.2013 issued by Deptt. of C&PC(PC Div) followed by reminder dated 30.12.2013 issued by this office. The case is re-listed for 12.2.2014.
 

29

Case No.:33/17/83-ALC1/2013 Party Name:DEEPAK NITRITE LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00206/AM14/ RLA File :34/24/040/00315/AM13/ Lic.No/Date:3410036798
07.05.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/36/2012-Ch.II   dated 11.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
(OBA) – Deep White BSU
Powder (Active Substance
80%)

1 Kg 1. Cyanuric Chloride
2. Para Nitro Toluene
3. Caustic Soda
4. Aniline 2,5 Disulphonic Acid
5. Caustic Soda Lye
6. Diethanolamine
8. Soda Ash

0.274 Kg
0.343 Kg
0.558 Kg
0.374 Kg
0.320 Kg
0.156 Kg
0.119 Kg
 

  Hydrochloric Acid is not importable commodity and so not allowed
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

30

Case No.:36/17/83-ALC1/2013 Party Name:DEEPAK NITRITE LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00209/AM14/ RLA File :34/24/040/00291/AM13/ Lic.No/Date:3410036797
07.05.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/36/2012-Ch.II   dated 11.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Optical Brightening Agent
(OBA) – Deep White SFP
liquid

1 Kg 1. Cyanuric Chloride
2. Para Nitro Toluene
3. Caustic Soda
4. Aniline 2,5 Disulphonic Acid
5. Caustic Soda Lye
6. Diethanolamine
7. Urea
8. Soda Ash

0.0411 Kg
0.0514 Kg
0.0837 Kg
0.0561 Kg
0.048 Kg
0.0232 Kg
0.0500 Kg
0.01785 Kg
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RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
 

31

Case No.:49/17/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00222/AM14/ RLA File :08/24/040/00022/AM14/ Lic.No/Date:0810120969
10.05.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder by e-mail issued on 16.12.2013. The case is re-listed for 12.2.2014
 

32

Case No.:50/17/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00223/AM14/ RLA File :05/23/040/00033/AM14/ Lic.No/Date:0510353883
13.05.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and deferred the case. Re-listed for 12.2.2014
 

33

Case No.:2/8/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case approved

HQ File :01/83/050/00152/AM14/ RLA File :17/24/040/00014/AM14/ Lic.No/Date:1710005314
14.05.2013

Defer Date:

The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/69/2011-Ch.II   dated 16.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Product-L-1606 (Fatty
Alcohol Ethoxylate)
(Appearance: Colourless
Clear to turbid liquid)

1 Kg 1. C-10 Alcohol (Decyl
Alcohol/EXXAL-10/Fatty
Alcohol C 10) (Physical State
Liquid)
 
2. Ethylene Oxide (Colourless
clear liquid)

0.339 Kg
 
 
 
 
0.661 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

34

Case No.:3/8/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00153/AM14/ RLA File :17/24/040/00018/AM14/ Lic.No/Date:1710005317
14.05.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/69/2011-Ch.II   dated 16.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Product-6020 (Oxirane,
Methyl, Polymer with
Oxirane)

1 Kg 1. Ethylene Oxide (Colourless
clear liquid)
 
2. Propylene Oxide (Colourless
Liquid)
 
3. Diethylene Glycol (Colourless
Liquid)

0.193 Kg
 
 
0.764 Kg
 
 
0.042 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:4/8/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Deffered

HQ File :01/83/050/00154/AM14/ RLA File :17/24/040/00019/AM14/ Lic.No/Date:1710005318
14.05.2013

Defer Date:12.02.2014

Decision : Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

36

Case No.:126/26/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00449/AM14/ RLA File :17/24/040/00015/AM14/ Lic.No/Date:1710005315
14.05.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

37

Case No.:5/8/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00155/AM14/ RLA File :17/24/040/00025/AM14/ Lic.No/Date:1710005324
15.05.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

38

Case No.:79/26/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00402/AM14/ RLA File :17/24/040/00024/AM14/ Lic.No/Date:1710005323
15.05.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

39

Case No.:80/26/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00403/AM14/ RLA File :17/24/040/00022/AM14/ Lic.No/Date:1710005322
15.05.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

40

Case No.:85/26/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00408/AM14/ RLA File :17/24/040/00020/AM14/ Lic.No/Date:1710005321
15.05.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

41

Case No.:6/8/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00156/AM14/ RLA File :17/24/040/00023/AM14/ Lic.No/Date:1710005329
16.05.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
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Case No.:14/21/83-ALC1/2013 Party Name:BRAKEWEL AUTOMOTIVE COMPONENTS(I)P.LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00300/AM14/ RLA File :05/23/040/00517/AM13/ Lic.No/Date:0510356400
06.06.2013

Defer Date:12.02.2014

Decision :Comments awaited from DIPP. Re-listed for 12.2.2014.
 

43

Case No.:26/21/83-ALC1/2013 Party Name:NEW (INDIA) IMAGING INDUSTRIES PVT. LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00312/AM14/ RLA File :03/95/040/00173/AM14/ Lic.No/Date:0310736883
06.06.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Letter issued on 17.12.2013. Reminder issued on 22.1.2014. The case is re-listed for 12.2.2014.
 

44

Case No.:9/26/83-ALC1/2013 Party Name:NEW (INDIA) IMAGING INDUSTRIES PVT. LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00332/AM14/ RLA File :03/95/040/00188/AM14/ Lic.No/Date:0310736879
06.06.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Letter issued on 17.12.2013. Reminder issued on 22.1.2014. The case is re-listed for 12.2.2014.
 

45

Case No.:60/26/83-ALC1/2013 Party Name:DAIKAFFIL CHEMICALS INDIA LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00383/AM14/ RLA File :03/94/040/01128/AM13/ Lic.No/Date:0310737162
10.06.2013

Defer Date:12.02.2014

Decision :D/L dated 6.12.2013 issued by Deptt. of C&PC(PC.Div). Re-listed for 12.2.2014.
 

46

Case No.:59/26/83-ALC1/2013 Party Name:BILAG INDUSTRIES PVT. LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00382/AM14/ RLA File :03/94/040/00202/AM14/ Lic.No/Date:0310737262
11.06.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 11.10.2013. Reminder issued on 17.12.2013. The case is re-listed for 12.2.2014
 

47

Case No.:13/26/83-ALC1/2013 Party Name:UNITED PHOSPHORUS LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00336/AM14/ RLA File :03/95/040/00831/AM13/ Lic.No/Date:0310737310
13.06.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The firm through e-mail dated 11.12.2013 has requested to allow some time to furnish Central Excise Data. The Committee decided to defer consideration of the case for four weeks. Re-listed for 12.2.2014.
 

48

Case No.:14/26/83-ALC1/2013 Party Name:UNITED PHOSPHORUS LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00337/AM14/ RLA File :03/95/040/01058/AM13/ Lic.No/Date:0310737312
13.06.2013

Defer Date:12.02.2014

Decision : The Committee considered the case as per agenda. The firm through e-mail dated 11.12.2013 has requested to allow some time to furnish Central Excise Data. The Committee decided to defer consideration of the case for four weeks. Re-listed for 12.2.2014.
 

49

Case No.:15/26/83-ALC1/2013 Party Name:UNITED PHOSPHORUS LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00338/AM14/ RLA File :03/95/040/01059/AM13/ Lic.No/Date:0310737311
13.06.2013

Defer Date:12.02.2014

Decision : The Committee considered the case as per agenda. The firm through e-mail dated 11.12.2013 has requested to allow some time to furnish Central Excise Data. The Committee decided to defer consideration of the case for four weeks. Re-listed for 12.2.2014.
 

50

Case No.:11/26/83-ALC1/2013 Party Name:UNITED PHOSPHORUS LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00334/AM14/ RLA File :03/95/040/00147/AM14/ Lic.No/Date:0310737714
14.06.2013

Defer Date:12.02.2014

Decision : The Committee considered the case as per agenda. The firm through e-mail dated 11.12.2013 has requested to allow some time to furnish Central Excise Data. The Committee decided to defer consideration of the case for four weeks. Re-listed for 12.2.2014.
 

51

Case No.:6/21/83-ALC1/2013 Party Name:ARIES DYE CHEM INDUSTRIES, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00292/AM14/ RLA File :08/24/040/00110/AM14/ Lic.No/Date:0810122025
18.06.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee noted that Central Excise Data duly certified by Central Excise as called for vide e-mail dated 6.9.2013 is awaited. Reminder issued on 17.12.2013. The case is re-listed for 12.2.2014.
 

52

Case No.:10/21/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00296/AM14/ RLA File :08/24/040/00079/AM14/ Lic.No/Date:0810122024
18.06.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee noted that Central Excise Data duly certified by Central Excise as called for vide e-mail dated 6.9.2013 is awaited. Reminder issued on 13.1.2014. . The case is re-listed for 12.2.2014.
 

53

Case No.:10/26/83-ALC1/2013 Party Name:MAKWELL PLASTISIZERS PVT. LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00333/AM14/ RLA File :03/95/040/00234/AM14/ Lic.No/Date:0310738547
21.06.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). The Committee decided to call for Central Excise Data of production & Consumption.  E-mail to be issued.  Re-listed for 12.2.2014.
 
 

54

Case No.:22/21/83-ALC1/2013 Party Name:GREENPLY INDUSTRIES LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00308/AM14/ RLA File :02/24/040/00038/AM14/ Lic.No/Date:0210190999
24.06.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Letter issued on 17.12.2013.  The case is re-listed for 12.2.2014
 

55

Case No.:23/21/83-ALC1/2013 Party Name:GREENPLY INDUSTRIES LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00309/AM14/ RLA File :02/24/040/00037/AM14/ Lic.No/Date:0210190998
24.06.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Letter issued on 17.12.2013.  The case is re-listed for 12.2.2014
 

56

Case No.:90/26/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00413/AM14/ RLA File :17/24/040/00038/AM14/ Lic.No/Date:1710005394
24.06.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div.). Re-listed for 12.2.2014.
 

57

Case No.:91/26/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00414/AM14/ RLA File :17/24/040/00037/AM14/ Lic.No/Date:1710005393
24.06.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div.). Re-listed for 12.2.2014.
 

58

Case No.:125/26/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00448/AM14/ RLA File :17/24/040/00036/AM14/ Lic.No/Date:1710005392
24.06.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div.). Re-listed for 12.2.2014.
 

59

Case No.:12/26/83-ALC1/2013 Party Name:REX TONE INDUSTRIES LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00335/AM14/ RLA File :03/95/040/00229/AM14/ Lic.No/Date:0310739020
25.06.2013

Defer Date:12.02.2014

Decision :D/L dated 22.11.2013 followed by reminder dated 10.12.2013 issued by DIPP. The case is re-listed for 12.2.2014.
 

60

Case No.:17/26/83-ALC1/2013 Party Name:NEELIKON FOOD DYES & CHEMICALS LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00340/AM14/ RLA File :03/95/040/00239/AM14/ Lic.No/Date:0310739216
26.06.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 12.2.2014.
 

61

Case No.:75/26/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00398/AM14/ RLA File :08/24/040/00106/AM14/ Lic.No/Date:0810122298
27.06.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 11.10.013. Reminder issued on 13.1.2014. The case is re-listed for 12.2.2014
 

62

Case No.:92/26/83-ALC1/2013 Party Name:PRAVIN CHHAPERIA MR(PROP.M/S.CHHAPERIA INTL CO) Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00415/AM14/ RLA File :07/24/040/00009/AM14/ Lic.No/Date:0710096280
27.06.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and noted that reply from the firm has been received and sent to DIPP on 10.1.2014. The case is re-listed for 12.2.2014.
 

63

Case No.:33/34/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00568/AM14/ RLA File :17/24/040/00043/AM14/ Lic.No/Date:1710005408
28.06.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem iv). Re-listed for 12.2.2014.
 

64

Case No.:29/26/83-ALC1/2013 Party Name:HINDUSTAN PLATINUM PVT. LTD Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00352/AM14/ RLA File :03/94/040/00226/AM14/ Lic.No/Date:0310740131
03.07.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/63/2011-Ch.II   dated 17.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
5% Palladium on Barium
Sulphate Catalyst (Purity of
Palladium 99.99%)

1 Kg Palladium (Purity 99.9%) 0.05075 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

65

Case No.:31/26/83-ALC1/2013 Party Name:HINDUSTAN PLATINUM PVT. LTD Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case deferred

HQ File :01/83/050/00354/AM14/ RLA File :03/94/040/00263/AM14/ Lic.No/Date:0310740134
03.07.2013

Defer Date:
12.3.2014

Decision : Comments awaited from Deptt. of C&PC(Chem Div).  Re-listed for 12.3.2014
 
 
 
 
 
 
 
 
 

 

66

Case No.:32/26/83-ALC1/2013 Party Name:SPECTRUM POLYMERS PVT.LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00355/AM14/ RLA File :03/95/040/00194/AM14/ Lic.No/Date:0310740048
03.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and noted that reply from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 17.12.2013. The case is re-listed for 12.2.2014.
 

67

Case No.:52/26/83-ALC1/2013 Party Name:BHANU DYES PVT.LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00375/AM14/ RLA File :03/94/040/00278/AM14/ Lic.No/Date:0310740373
04.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

68

Case No.:58/26/83-ALC1/2013 Party Name:BANKIM PLAST PVT.LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00381/AM14/ RLA File :03/94/040/00280/AM14/ Lic.No/Date:0310740372
04.07.2013

Defer Date:12.02.2014

Decision :D/L dated 27.11.2013 issued by Deptt. of C&PC(PC.Div). Reminder issued by this office on 16.1.2014. Re-listed for 12.2.2014.
 

69

Case No.:61/26/83-ALC1/2013 Party Name:NUBIOLA INDIA P LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00384/AM14/ RLA File :04/24/040/00006/AM14/ Lic.No/Date:0410147787
04.07.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/161/2012-Ch.II   dated 10.09.2012  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Ultramarine Blue-Raw blue
(Sodium Alumino
Sulphosilicate Ultramarine
Blue Consisting Chinaclay +
Silicatesh Tarpich + Sodium
Silicate + Sulphur)

1 Kg China Clay Calcined Kaolin
Calk 85 UMB

0.440 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

70

Case No.:62/26/83-ALC1/2013 Party Name:GANDHI AND ASSOCIATES Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00385/AM14/ RLA File :34/24/040/00014/AM14/ Lic.No/Date:3410037344
04.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 13.1.2014 issued by DIPP. The case is re-listed for 12.2.2014.
 

71

Case No.:15/30/83-ALC1/2013 Party Name:KIRAN GLOBAL CHEMS LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00477/AM14/ RLA File :05/23/040/00129/AM14/ Lic.No/Date:0510358703
04.07.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Committee noted that SION already exists for this item, hence,  decided to approve the case  as per SION A-1189 only.
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

72

Case No.:49/26/83-ALC1/2013 Party Name:EXCEL CROP CARE LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00372/AM14/ RLA File :03/94/040/00066/AM14/ Lic.No/Date:0310740469
05.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

73

Case No.:51/26/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00374/AM14/ RLA File :03/94/040/00129/AM14/ Lic.No/Date:0310740478
05.07.2013

Defer Date:12.02.2014

Decision :Committee decided to call for central excise data duly certified by Central Excise Authority. E-mail issued on 17.12.2013. Reminder issued on 13.1.2014. Re-listed for 12.2.2014
 

74

Case No.:54/26/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00377/AM14/ RLA File :03/94/040/00228/AM14/ Lic.No/Date:0310740482
05.07.2013

Defer Date:12.02.2014

Decision :Committee decided to call for central excise data duly certified by Central Excise Authority. E-mail issued on 17.12.2013. Reminder issued on 13.1.2014. Re-listed for 12.2.2014
 

75

Case No.:53/26/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00376/AM14/ RLA File :03/94/040/00268/AM14/ Lic.No/Date:0310740658
08.07.2013

Defer Date:12.02.2014

Decision :Committee decided to call for central excise data duly certified by Central Excise Authority. E-mail issued on 17.12.2013. Reminder issued on 13.1.2014. Re-listed for 12.2.2014
 
 

76

Case No.:4/26/83-ALC1/2013 Party Name:ROHA DYE CHEM PVT LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00327/AM14/ RLA File :03/95/040/00120/AM14/ Lic.No/Date:0310740773
09.07.2013

Defer Date:12.02.2014

Decision :Committee decided to call for central excise data duly certified by Central Excise Authority. Letter issued on 26.12.2013. Re-listed for 12.2.2014
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Case No.:50/26/83-ALC1/2013 Party Name:JYOTI CERAMIC INDUSTRIES PVT. LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00373/AM14/ RLA File :03/94/040/00238/AM14/ Lic.No/Date:0310740833
09.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and decided to refer the case to DIPP for comments. U.O. issued on 10.1.2014. The case is re-listed for 12.2.2014.
 

78

Case No.:21/26/83-ALC1/2013 Party Name:PUNJAB CHEMICALS AND CROP PROTECTION LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00344/AM14/ RLA File :03/95/040/00052/AM14/ Lic.No/Date:0310741054
10.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div.). Re-listed for 12.2.2014.
 

79

Case No.:33/26/83-ALC1/2013 Party Name:PUNJAB CHEMICALS AND CROP PROTECTION LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00356/AM14/ RLA File :03/95/040/00119/AM14/ Lic.No/Date:0310741050
10.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div.). Re-listed for 12.2.2014.
 

80

Case No.:64/26/83-ALC1/2013 Party Name:EVERSHINE WOOD PACKAGING PVT LTD Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00387/AM14/ RLA File :04/24/040/00075/AM14/ Lic.No/Date:0410147909
10.07.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of DIPP vide their U.O.No.7/22/2014-TSW   dated 17.1.2014  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Wood pallets / crates /
boxes / runners / skids /
packing items wooden
packaging items

1 Cubic
Meter

Spruce Sawn Wood Picea
Abies

1.05 Cubic
Meter
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

81

Case No.:19/30/83-ALC1/2013 Party Name:D DECOR EXPORTS. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00481/AM14/ RLA File :03/94/040/00203/AM14/ Lic.No/Date:0310740931
10.07.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of DIPP vide their U.O.No.7/304/2014-TSW   dated 17.1.2014  the Committee decided to approve the case  as under :-
 
  Export Item
 
S.No. Item of Description Quantity
1. Booklets Containing Fabric Samples (sizes as

per application)
50,600.000 Numbers

 
Import Item
 
S.No. Item of Description Quantity
1. Book Binding Cloth (relevant GSM) 1.05 Sq. Mt. / Sq. Mt.

content in export item
2. Termoelt Glue 0.025 kg per booklet
3. Steel Eyelets Gold & Silver Colour (Relevant) Net numbers of eyelets + 2%
4. Card Board 3 mm 1.15 Sq. Mt. /Sq. Mt. content

in export item
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 
 

82

Case No.:16/21/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00302/AM14/ RLA File :08/24/040/00154/AM14/ Lic.No/Date:0810122699
11.07.2013

Defer Date:12.02.2014

Decision :The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder issued by e-mail on 16.12.2013. The case is re-listed for 15.1.2014
 

83

Case No.:16/30/83-ALC1/2013 Party Name:JAYANT PRINTERY Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00478/AM14/ RLA File :03/94/040/00275/AM14/ Lic.No/Date:0310741205
11.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 15.1.2014  issued by DIPP. The case is re-listed for 12.2.2014.
 

84

Case No.:18/21/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00304/AM14/ RLA File :05/23/040/00142/AM14/ Lic.No/Date:0510359599
12.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and deferred the case. Re-listed for 12.2.2014
 

85

Case No.:38/26/83-ALC1/2013 Party Name:OMTECH CHEMICAL INDUSTRIES PVT.LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00361/AM14/ RLA File :03/95/040/00298/AM14/ Lic.No/Date:0310741478
15.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

86

Case No.:21/30/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00483/AM14/ RLA File :03/94/040/00128/AM14/ Lic.No/Date:0310741437
15.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 17.12.2013. Reminder issued on 13.1.2014. The case is re-listed for 12.2.2014
 

87

Case No.:32/30/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00494/AM14/ RLA File :08/24/040/00149/AM14/ Lic.No/Date:0810122791
15.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee noted that Central Excise Data have been received. The case is re-listed for 12.2.2014
 
 

88

Case No.:27/26/83-ALC1/2013 Party Name:KIM CHEMICALS LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00350/AM14/ RLA File :03/94/040/00303/AM14/ Lic.No/Date:0310741761
17.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 12.2.2014
 

89

Case No.:10/30/83-ALC1/2013 Party Name:GRANITECH PRIVATE LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00472/AM14/ RLA File :07/24/040/00096/AM14/ Lic.No/Date:0710096794
17.07.2013

Defer Date:12.02.2014

Decision :D/L dated 22.11.2013 issued by DIPP. Reminder issued by this office on 15.1.2014. The case is re-listed for 12.2.2014.
 

90

Case No.:17/30/83-ALC1/2013 Party Name:INDIAN DYESSTUFF & CHEMICALS MFG CO Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00479/AM14/ RLA File :03/94/040/00294/AM14/ Lic.No/Date:0310741764
17.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

91

Case No.:1/18/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00275/AM14/ RLA File :08/24/040/00162/AM14/ Lic.No/Date:0810122899
18.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued for Central Excise Data on 16.12.2013. Reminder issued on 8.1.2014. Re-listed for 12.2.2014
 

92

Case No.:2/18/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00276/AM14/ RLA File :08/24/040/00163/AM14/ Lic.No/Date:0810122900
18.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued for Central Excise Data on 16.12.2013. Reminder issued on 8.1.2014. Re-listed for 12.2.2014
 
 

93

Case No.:34/26/83-ALC1/2013 Party Name:UNITED PHOSPHORUS LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00357/AM14/ RLA File :03/95/040/00290/AM14/ Lic.No/Date:0310742260
19.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 8.1.2014. Re-listed for 12.2.2014
 

94

Case No.:28/30/83-ALC1/2013 Party Name:INTERNATIONAL PRINT-O-PAC LTD Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00490/AM14/ RLA File :05/23/040/00158/AM14/ Lic.No/Date:0510360321
19.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 19.12.2013 issued by DIPP. The case is re-listed for 12.2.2014.
 

95

Case No.:4/18/83-ALC1/2013 Party Name:ROHAN DYES AND INTERMEDIATES LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00278/AM14/ RLA File :08/24/040/00150/AM14/ Lic.No/Date:0810123039
22.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Letter issued on 22.1.2014. The case is re-listed for 12.2.2014.
 

96

Case No.:31/30/83-ALC1/2013 Party Name:KIRAN GLOBAL CHEMS LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00493/AM14/ RLA File :05/23/040/00161/AM14/ Lic.No/Date:0510360496
23.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 12.2.2013.
 

97

Case No.:33/30/83-ALC1/2013 Party Name:ADARSHA SPECIALITY CHEMICALS PVT LTD Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00495/AM14/ RLA File :07/24/040/00098/AM14/ Lic.No/Date:0710096985
23.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 12.2.2013.
 

98

Case No.:18/30/83-ALC1/2013 Party Name:EICL LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00480/AM14/ RLA File :03/94/040/00156/AM14/ Lic.No/Date:0310742697
24.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

99

Case No.:29/30/83-ALC1/2013 Party Name:KLJ ORGANIC LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00491/AM14/ RLA File :05/23/040/00159/AM14/ Lic.No/Date:0510360737
24.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

100

Case No.:116/26/83-ALC1/2013 Party Name:SYNGENTA INDIA LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00439/AM14/ RLA File :31/83/040/00028/AM14/ Lic.No/Date:3110059549
25.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

101

Case No.:117/26/83-ALC1/2013 Party Name:SYNGENTA INDIA LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00440/AM14/ RLA File :31/83/040/00029/AM14/ Lic.No/Date:3110059550
25.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

102

Case No.:118/26/83-ALC1/2013 Party Name:RUSHABH INVESTMENT PVT. LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00441/AM14/ RLA File :31/83/040/00068/AM14/ Lic.No/Date:3110059544
25.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. The case is re-listed for 12.2.2014.
 

103

Case No.:119/26/83-ALC1/2013 Party Name:RUSHABH INVESTMENT PVT. LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00442/AM14/ RLA File :31/83/040/00069/AM14/ Lic.No/Date:3110059545
25.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. The case is re-listed for 12.2.2014.
 

104

Case No.:22/30/83-ALC1/2013 Party Name:KRISHNA ANTIOXIDANTS PVT. LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00484/AM14/ RLA File :03/94/040/00327/AM14/ Lic.No/Date:0310742900
25.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The application is to be referred to Deptt of C&PC(PC Div) for comments. U.O. is being sent to Deptt. of C&C(PC Div) . The case is re-listed for 1.1.2014..
 

105

Case No.:27/30/83-ALC1/2013 Party Name:SAIBABA SURFACTANTS (P) LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00489/AM14/ RLA File :08/24/040/00146/AM14/ Lic.No/Date:0810123204
25.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

106

Case No.:42/30/83-ALC1/2013 Party Name:MADRAS FLUORINE PRIVATE LIMITED, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00504/AM14/ RLA File :04/24/040/00059/AM14/ Lic.No/Date:0410148312
25.07.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.O.No.14010/28/2010/Ch.II   dated 23.8.2012  the Committee decided to approve the case  on repeat basis,  as under :-
 

Export Item Qty. Import Item Qty.
Potassium Tetraborate
White granular/powder

1 Kg 1. Boric Acid (White Powder /
granular)
 
2. Potassium Hydroxide 90%
(White flakes)

0.853 Kg
 
 
0.386 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

107

Case No.:64/30/83-ALC1/2013 Party Name:E I DUPONT INDIA PVT LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00526/AM14/ RLA File :34/24/040/00072/AM14/ Lic.No/Date:3410037492
25.07.2013

Defer Date:15.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 15.1.2014.
 

108

Case No.:82/26/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00405/AM14/ RLA File :05/23/040/00163/AM14/ Lic.No/Date:0510360912
26.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and deferred the case. Re-listed for 12.2.2014
 

109

Case No.:23/30/83-ALC1/2013 Party Name:EXCEL CROP CARE LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00485/AM14/ RLA File :03/94/040/00310/AM14/ Lic.No/Date:0310743000
26.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

110

Case No.:24/30/83-ALC1/2013 Party Name:AIMCO PESTICIDES LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00486/AM14/ RLA File :03/94/040/00346/AM14/ Lic.No/Date:0310743009
26.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
 

111

Case No.:63/30/83-ALC1/2013 Party Name:RISE CHEMICAL INDUSTRIES Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00525/AM14/ RLA File :06/24/040/00015/AM14/ Lic.No/Date:0610033186
26.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 12.2.2014.
 

112

Case No.:29/34/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00564/AM14/ RLA File :05/23/040/00150/AM14/ Lic.No/Date:0510360919
26.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and deferred the case. Re-listed for 12.2.2014
 
 

113

Case No.:47/26/83-ALC1/2013 Party Name:YASHO INDUSTRIES PVT.LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00370/AM14/ RLA File :03/95/040/00341/AM14/ Lic.No/Date:0310743180
29.07.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.O.No.14010/95/2011-Ch.II   dated 18.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Clove Leaf oil (Rectified)
Min. 85% Eugenol
Content)

1 Kg Clove Leaf Oil (78 Eugenol
Content)

1.09 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

114

Case No.:113/26/83-ALC1/2013 Party Name:MARUTI MULTICHEM PVT. LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00436/AM14/ RLA File :08/24/040/00170/AM14/ Lic.No/Date:0810123302
29.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&P(Chem Div). Re-listed for 12.2.2014.
 

115

Case No.:114/26/83-ALC1/2013 Party Name:ATUL LIMITED, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00437/AM14/ RLA File :08/24/040/00175/AM14/ Lic.No/Date:0810123301
29.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&P(Chem Div). Re-listed for 12.2.2014.
 

116

Case No.:20/30/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00482/AM14/ RLA File :03/94/040/00308/AM14/ Lic.No/Date:0310743226
29.07.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 17.12.2013. Reminder issued on 13.1.2014. The case is re-listed for 12.2.2014
 

117

Case No.:30/30/83-ALC1/2013 Party Name:SHIVAM PETRO PRODUCTS (SPP) Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00492/AM14/ RLA File :05/24/040/00124/AM14/ Lic.No/Date:0510361253
30.07.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.O.No.14010/42/2013-Ch.II   dated 17.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Chlorinated Paraffin
(Chlorine Content 61% -
65%)

1 Kg Paraffin (C10-C30) 0.389 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

118

Case No.:66/34/83-ALC1/2013 Party Name:GRANITO BRUSHES PVT.LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00601/AM14/ RLA File :07/24/040/00118/AM14/ Lic.No/Date:0710097179
30.07.2013

Defer Date:12.02.2014

Decision :Comments awaited from DIPP. Re-listed for 12.2.2014.
 

119

Case No.:48/26/83-ALC1/2013 Party Name:SOLTEX PETRO PRODUCTS LTD. Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00371/AM14/ RLA File :03/95/040/00999/AM13/ Lic.No/Date:0310743684
01.08.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt of C&PC(Chem Div). Re-listed for 12.2.2014.
 

120

Case No.:28/26/83-ALC1/2013 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00351/AM14/ RLA File :03/94/040/00342/AM14/ Lic.No/Date:0310743967
02.08.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 16.12.2013. Reminder issued on 13.1.2014. The case is re-listed for 12.2.2014.
 

121

Case No.:96/26/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00419/AM14/ RLA File :08/24/040/00179/AM14/ Lic.No/Date:0810123461
02.08.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 16.12.2013. Reminder issued on 8.1.2014. The case is re-listed for 12.2.2014.
 

122

Case No.:106/26/83-ALC1/2013 Party Name:ANKIT INDUSTRIES Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00429/AM14/ RLA File :08/24/040/00186/AM14/ Lic.No/Date:0810123457
02.08.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 12.2.2014.
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Case No.:112/26/83-ALC1/2013 Party Name:INTECH PHARMA PVT. LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00435/AM14/ RLA File :05/23/040/00184/AM14/ Lic.No/Date:0510361749
02.08.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.O.No.14010/133/2011-Ch.II   dated 20.5.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Methyl Bromide 98% + 2%
Chloropicrin

1 Kg 1. Liquid Bromine
2. Chloropicrin

0.926 Kg
0.020 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:120/26/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00443/AM14/ RLA File :08/24/040/00180/AM14/ Lic.No/Date:0810123460
02.08.2013

Defer Date:12.02.2014

Decision :Committee decided to call for central excise data duly certified by Central Excise Authority. E-mail issued on 18.9.2013 followed by reminder dated 16.12.2013. . Re-listed for 12.2.2014
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Case No.:121/26/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00444/AM14/ RLA File :08/24/040/00181/AM14/ Lic.No/Date:0810123458
02.08.2013

Defer Date:12.02.2014

Decision :Committee decided to call for central excise data duly certified by Central Excise Authority. E-mail issued on 16.12.2013 followed by reminder dated 8.1.2014. . Re-listed for 12.2.2014
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Case No.:68/26/83-ALC1/2013 Party Name:SHIVA EXIM ENTERPRISES (SEE) Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00391/AM14/ RLA File :05/24/040/00086/AM14/ Lic.No/Date:0510361868
05.08.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.O.No.14010/42/2013-Ch.II   dated 17.12.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Chlorinated Paraffin
(Chlorine Content 61% -
65%)

1 Kg Paraffin (C10-C20) 0.389 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:95/26/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00418/AM14/ RLA File :08/24/040/00193/AM14/ Lic.No/Date:0810123500
05.08.2013

Defer Date:12.02.2014

Decision :Committee decided to call for central excise data duly certified by Central Excise Authority. E-mail issued on 16.12.2013 followed by reminder dated 8.1.2014. . Re-listed for 12.2.2014
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Case No.:109/26/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00432/AM14/ RLA File :08/24/040/00192/AM14/ Lic.No/Date:0810123501
05.08.2013

Defer Date:12.02.2014

Decision :Committee decided to call for central excise data duly certified by Central Excise Authority. E-mail issued on 16.12.2013 followed by reminder dated 8.1.2014. . Re-listed for 12.2.2014
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Case No.:5/38/83-ALC1/2013 Party Name:PRABHU POLY COLOR PRIVATE LIMITED, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00633/AM14/ RLA File :04/24/040/00114/AM14/ Lic.No/Date:0410149742
11.09.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 12.2.2014.
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Case No.:4/38/83-ALC1/2013 Party Name:JJ.PLASTALLOY PVT. LTD., Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00632/AM14/ RLA File :15/24/040/00007/AM14/ Lic.No/Date:1510020407
23.10.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 12.2.2014.
 

131

Case No.:1/38/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00629/AM14/ RLA File :17/24/040/00092/AM14/ Lic.No/Date:1710005604
06.12.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 12.2.2014
 

132

Case No.:2/38/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00630/AM14/ RLA File :17/24/040/00093/AM14/ Lic.No/Date:1710005605
06.12.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 12.2.2014
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Case No.:3/38/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00631/AM14/ RLA File :17/24/040/00094/AM14/ Lic.No/Date:1710005606
06.12.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 12.2.2014
 

134

Case No.:6/38/83-ALC1/2013 Party Name:VIC INDUSTRIES, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00634/AM14/ RLA File :17/24/040/00096/AM14/ Lic.No/Date:1710005609
06.12.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/4/2011-Ch.II   dated 25.2.2013  the Committee decided to approve the case on repeat basis, as under :-
 

Export Item Qty. Import Item Qty.
Blend of Sodium Salt of
Phenol Sulphonic Acid
Formaldehyde Condensate
88% Minimum
(Appearance White to
Cremish Powder)

1 Kg 1. Phenol
 
2. Caustic Soda Lye
 
3. Adipic Acid

0.376 Kg
 
0.358 Kg
 
0.110 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:7/38/83-ALC1/2013 Party Name:VIC INDUSTRIES, Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00635/AM14/ RLA File :17/24/040/00097/AM14/ Lic.No/Date:1710005610
06.12.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/4/2011-Ch.II   dated 25.2.2013  the Committee decided to approve the case on repeat basis, as under :-
 

Export Item Qty. Import Item Qty.
Blend of Sodium Salt of
Phenol Sulphonic Acid
Formaldehyde Condensate
88% Minimum
(Appearance White to
Cremish Powder)

1 Kg 1. Phenol
 
2. Caustic Soda Lye
 
3. Adipic Acid

0.376 Kg
 
0.358 Kg
 
0.110 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

136

Case No.:1/42/83-ALC1/2013 Party Name:MODERN INSECTICIDES LIMITED Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Deferred

HQ File :01/83/050/00696/AM14/ RLA File :30/24/040/00046/AM14/ Lic.No/Date:3010099661
07.01.2014

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 12.2.2014
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Case No.:2/42/83-ALC1/2013 Party Name:SAINT-GOBAIN GLASS INDIA LTD Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case Approved

HQ File :01/83/050/00697/AM14/ RLA File :04/24/040/00200/AM14/ Lic.No/Date:0410154034
07.01.2014

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of DIPP vide their U.O.No.7/225/2013-TSW   dated 17.1.2014  the Committee decided to approve the case  as under :-
 
  Export Item
 
S.No. Item of Description Quantity
1. Laminated Safety Glass 1 Sq. Mt.

 
Import Item
 
S.No. Item of Description Quantity
1. Relevant thickness Float Glass 1.2 Sq. Mt. / Sq. Mt. content

in export product
2. Relevant  thickness Poly Vinyl Butyral

Butacite Intrlayer
1.1 Sq. Mt. / Sq. Mt. content
in export product

3. Mirror Button Metal Net to net
4. Enamel Paint 0.007333 Kg
5. Eskal 15 Powder Chemical 0.0061 Kg
6. Stainless Steel Cloth Furnace Tooling cloth

width 45 mm GSM 1645
0.00073 Meter

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:3/42/83-ALC1/2013 Party Name:ASSOCIATED DYESTUFF PVT. LTD Meet No/Date:42/83-ALC1/2013
15.01.2014

Status:Case withdrawn

HQ File :01/83/050/00698/AM14/ RLA File :08/24/040/00435/AM14/ Lic.No/Date:0810127846
08.01.2014

Defer Date:

Decision :The Committee considered the case as per agenda and noted that license has been issued by RA on repeat basis under para 4.7.1 of HBP and decided to withdrawn the case.

  
  
Date:28.01.2014
Place:New Delhi

Daya Shankar
Dy. Director General of Foreign Trade 
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